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4,0RDER DI, 23.12.2002.

advocate for the a plicant has

filed MA NO.1150/2002 seeking permission

i) g
to withdraw this OA.In the Sildfremlses,

having heard the counsel for the applicaent

and Mr.B8.K.3al,learned Addl.standing Counsel

ereoy

for theReSQOndents/Railways,chis OA is h

disposed o £ as withdrawn.MA 1150/2002 also

stands disposed of.
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